Fourteenth Loksabha

Session : 8
Date : 28-07-2006
Participants : Ahir Shri Hansraj Gangaram

=>

Title : Introduction of the Consumer Goods (Mandatory Printing of Cost of Production and Maximum Retail
Price ) Bill, 2006.

MR. CHAIRMAN : Now, we take up Item No. 37 because Hansraj Gangaramji Ahir was not present at the time

of introduction of the Bills.
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MR. CHAIRMAN: The question is:
“That leave be granted to introduce a Bill to provide for printing of cost of production and

maximum retail price of consumer goods being sold in the market and for matters connected
therewith.”

The motion was adopted.
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* Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 28.7.2006



** Introduced with the Recommendation of the President



